Annexure-7
Name of the corporate debtor: Autocop (India) Private Limited ; Date of commencement of CIRP: 16.03.2022 ; List of creditors as on: 16.03.2022 (updated as on 30.11.2022)

List of operational creditors (Government dues)

(Amount in )

SL.No. Details of claimant Details of claim received Details of claim admitted Amount] Amount | Amount | Amount of |Remarks,
of of any | of claim claim not if any

Department Government | Date of receipt | Amount |Amount of| Nature of| Whethe| % of | contin-| mutual under admitted
claimed claim claim r voting | gent |dues, that| verifica -
admitted related | share | claim | may be tion

party? |in CoC, set- off
if

1 E.S.I. Corporation, Sub - 04-04-2022] 1607953 | 1607953 - - - - - - 0 -
regional office, Nashik

2 Assistant Commisioner - 29-03-2022] 156219 156219 - - - - - - 0 -
(ST), Nandanam
Assessment Circle

3 Tmt.K.Manimekalai, - 31-03-2022] 444640 444640 - - - - - - 0 -
Assistant
Commissioner
(ST)(FAC),
Ekkatuthangal
Assessment Circle

4 Ashvini Bhargava, - 25-05-2022] 3211265 | 3211265 - - - - - - 0 R
Assistant
Commissioner,
Business Audit, Zone-
1, Jaipur, Commercail
Taxes Department
Rajasthan




5 Assistant Government of 01-04-2022| 117901 117901
Comminssioner of Karnataka
Commercial Taxes
(Audit)-1.7, DGSTO-
01, Bengaluru
6 The Dy. Commissioner|Government of 01-04-2022| 1038140 | 1038140
of Income Tax, TDS |India
Circle, Nashik
7 Sales Tax Department |Government of 01-04-2022] 41244100 | 41244100
Maharashtra
8 Employees Provident 8900743 | 8900743
Fund Organisation
9 State Tax Dept of State 01-10-2022] 2136681 | 2136681
Gujarat, Unit-64, Surat | Government
Gujarat
10 Dy. Commissioner of |Government of 01-11-2022| 231749 231749
Commercial Taxes Karnataka
(Audit)-1.3, O/o the |(Department of
Joint Commissioner of |Commercial
Commercial Taxes Taxes)
(Admn.), Divisional
Goods & Service
Taxes Office-1,
Bangaluru
Total 59089391 | 59089391




